FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
BYINDIA CREATIONS PRIVATE LIMITED

RELEVANT PARTICULARS

[—y

Name of corporate debtor

Byindia Creations Pvt. [td

Date of incorporation of corporate debtor

24.05.2013

Authority under which corporate debtor
is incorporated / registered

ROC — Ahmedabad

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

Ul7291GJ2013PTC075257

Address of the registered office and
principal office (if any) of corporate
debtor

4, Bhumika Ind. Estate, Bhatar Char Rasta
Majura, SY. No. 43/2, Surat, Gujarat, India —
395007

Insolvency commencement date in

respect of corporate debtor

23.06.2025

Estimated date of closure of msolvency
resolution process

20.12.2025 (180 days from the Order dated
23.06.2025)

Name and registration number of the
insolvency professional acting as interim
resolution professional

Mr. Mohit Bipinchandra Adatiya
IBBI/IPA-001/IP-P-01966/2019-2020/13004

Address and e-mail of the interim
resolution professional, as registered with
the Board

406, B M Square 2, Rajlaxmi Park, Motibaug
Road, Above HDFC Bank, Junagadh, Gujarat,
362001

Email id: camohitadativa@email.com

10.

Address and e-mail to be used for
correspondence  with  the  interim
resolution professional

Corre. Address: 10th Floor, 1003, Zion Z1,
Near Avalon Hotel, Sindhu Bhavan Road,
Thaltej, Ahmedabad — 380054

Email Id: cirp.bepl@gmail.com

I1.

Last date for submission of claims

07.07.2025 (14 days from the receipt of the
Order dated 23.06.2025)

12.

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13.

Names of Insolvency Professionals
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

14.

(a) Relevant Forms and
(b) Details of authorized
representatives are available at:

(a) www.ibbi.gov.in
cirp.bepl@gmail.com
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Ahmedabad bench has

ordered the commencement of a co

Creations Pvt. Ltd. on 23.06.2025.

rporate insolvency resolution process of the Byindia




The creditors of Byindia Creations Pvt. Ltd. are hereby called upon to submit their claims

with proof on or before 07.07.2025 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed

against entry No.I3 to act as authorised representative of the class [specify class] in Form
CA. —Not Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Mohit Bipinchandra Adatiya

Interim Resolution Professional
Date: 25.06.2025 In the matter of Byindia Creations Pvt Ltd
Place: Junagadh Regn. No.: IBBIVIPA-001/IP-P-01966/2019-2020/13004
Validity of AFA: 30.06.2026
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:@f@ Indian Overseas Bank

Aot Wil 9 TS WYl Good people to Grow with

Stressed Assets Management Depariment
Cantral Office, TE3, Anna Salai, Chennai-G00 002

TRANSFER OF NPA LOAN EXPOSURES TO ARCS & OTHER PERMITTED
TRANSFEREES THROUGH e-AUCTION UNDER OPEN AUCTION METHOD
Indian Crversens Bank (I0E] Indles Expeession of inferes] rom ARCS and Ok
Parmitied Transfereas for the proposed transfer of NPA lean Exposures In respect
of the following accounts undar Open Auction method on “as is where is" and

“as is what is" basis "without any recourse™ Lo the Bank;

1) Mis Keshar Multhramm Mills Limited (Branch: ARMEB Kolkata)

2] M!s Jumbo Finvest {India) Limited (Branch: Jaipur Main)

3} Mz Kesineni Srinivas (Branch: Andhra Loyola College, Vijayawada)

4} M's Kesinenl Hotels Pt Ltd (Andhra Loyola College, Vijayawada)

Irterested efgible bidders ane reguested o infimate el willingness ko parlssipabe in

® 9
the e-Auction scheduled an 17.07.2025 by way of an "Expression of Interest” to
the email i saletoarciiicbmet.co.in on or before 81.07.2025.
For furlher detsds plesse visil our Bank's webslte [www.lob.in] == click on
TENDERS = ARC-Cell = Notification dated 24.06. 2025 for aceounis: .

1] Mis Keshar Multiyarn Milks Limited (ARMB Kolkata) 2) M's Jumbo Finvest
{India) Limited (Jaipur Main) 3} Mis Kesineni Srinivas (Andhra Loyola College,
Wijayawada)d) M's Kesineni Hotels Pyt Ltd. (Andhra Loyeta College, Vijayawada)
0B resarves the right bo cancel or modify the process and amsand any of the tams of
the nobficadion al any stage and the sarme will nold necessanly be carmied oul heogpgh
adwertisenent bl will ba notied direcly on the Bank's websita,

Place: Chennal
Date: 24.06 2025 Genaral “EII'I-EEH‘I’

Your opinion should belong to you.
sl A voice that is your own.

Debts Recovery Tribunal-Il, .
Near !un:rt:h I::::;rl:ll.ﬁ:g:lnllil.]l;fnh;;:::z‘Ahmahad U nd Eterred " Unco m pm m |SEd . A nd brave-

FORM NO. 14 [See Regulation 33{2)] A consmence that ISnrt at peace,

| RPIRC NO. 51/2023 |  OAMo.239/2018 |
| State Bank Of India | Certificate Holder Bank|

until the truth is uncovered.

Mrs. Dakshaben Anilbhai Sutariva & Ors | Certificate Debtors

y AN HoTICE A mind that isn't fuelled by

C.D.No.1: Mrs. Dakzhaben Anilbhai Sulariya, Sole Proprietor of M's. Sanskruti
Textiles Business Address: Shop No. 1, Alankar Complex, Mamta Park-1,

Kapodra, Sural, Guparal someone El SE,S tho ug htS.

And: 18C, 271, 2801, 29, 3272, Plot No. 2, Kapodra, varachha, Surat - 395010
Residenlial Address of sole proprielor; Plot No. 43, Parvatinagar Socsaty-2,

ia:h::af::f;”‘ﬂr::l Lalji Sutariya, Plot No. 43, Parvatinagar Sociely-2, Where aCtiUnS are based On infﬂrmEd Upininns

sarthana, Surat, Gujarat
C.D.MNo.3: Mrs. Sangeetaben Rohitbhai Sutariya, Plot Mo 43, Parvatinagar

Sty Srtans, et o and not ignorant assumptions.

C.D.MNo.4: Mr. Dharmesh Virjibhai Alagiya, Plot No. 43, Parvatinagar Society- 2,
Sarthana, Surat, Gujarat

In view of the Recovery Certificate isswed in 0.A. No.239/2018 passad
by the Hon'ble Presiding Officer, Debts Recovery Tribunal-ll, Ahmedabad, an

amount of As.35,85,977.00/- (Rupees Thiry Five Lacs Eighty Five Thousand

Wine Hundred § Seven Only) including interest as on 28/02/2018 and H L H

ru:lﬁer :Jl::E::sﬁrE::Hﬂ!I’ﬂ};;ED?E J::s:::;iflgi.:i;ﬁ.;;f; due against yTu. Because lt S n Ot a bU Ut gOI ng W h e re eve rygne go es "
You are hereby called upon to deposit the above sum within 15 days of the receipt
of tha noticea, failing which the recovery shall be made as per rules, In additions fo

s b o Or being part of a trend because it is one.

{a) Such intarestand costas in pavable in lerms of Recovary Certificate,
(b1 Al costs, charges and expenses incurred in respect of the service of this notice

e Or taking sides because you don’t know enough.

Sdll-
(ANUBHA DUBEY)

Next Date: 26.06.2025 REGEIVERY- CEFIER <
DRT -l AHMEDABAD

= It's about freedom.

PUBLIC ANNOUNCEMENT

[Under Regulation & of the Inscdvency and Sanmrupicy Soand of India
ilnsaivercy Fussdadion Pr A fer

f [ [ [
L hi Parscvsf Regolition, J016)
O Tas SRR e O e Eamaret 1 The freedom to have an opinion that’s yours.
BYINDIA CREATIONS PRIVATE LIMITED
L o RELEVANT PARTICULARS
| Mame of corporate debior | Byimilla Creations Pt Liel
| Pwithornty under which oorporabe deteor | ROC = Shimedalssd

| |® nooporated / rigietaned] L ———
. | Corporate Ickesity Mo, of CorpiEE UL 28 G EFTOOrS257

- i At Indian Express, we stand by this freedom.

prircipal offios {f ary) of corporie: Maurm, 5 Mo, 4372, SOt Gueet,

3 | ebveney oormimeEniiaEn] dale it | ZADE20I5

ot emel s We celebrate it by being unbiased and independent.

| |msohionpmeess 0 | {150 deys fomn te Omer dated 23,06 2025)
| Mame anid registration namber of the | Wis Iehit Bipnchanda Adama
renhvency professional acting s interrn | BEAPS00] AP-POH D688 S0 02020/ 13004

L L] L L L) L]
_|resokition professeoeal L y
Thikhess anc - o S YT 906 5 A Sy 2, e P, WA P N Y awng d VoiCe thatisntairraia 1o Spea 1S mMina.
reashulion professional. &3 regelered | Abowe HOFC Bank, Juragadn, Gijamt 352001
| __[with the Boam ; | Emadl it camohRagenaEmaloom
16L | Adoiress and a-mad 1o be used for | Gome, Address: 10Hb Floon 1003, fion £1,
cnrmeEponanTen with the: intenm | b Ausbor Boted, Sinchu Brenan Rroed, Thake,
resdbion prmfessors| | Al - 380051
{ | Ernasl bk cirp bepbBgrnaiooe
11| Leer e for submigsion of claims | DT OTR025 {14 tays from The recaipt of The
12 [ Qasses of predbors, if am, unckr Mok Applcabia
davse (0} of Sibsecton {64 of sechion
Fl. ascertoned by the imenm essution
13 Names of rsohvency Professinrais

icantitiad 1o 801 BS Aulhorsed # s :

oo o nformYourOpinion
[T ramis for each dass) |

14. i Reenart Formnss and ity womvg EER Bty
(b Drstais af miborised representathves| e bopilgnalaom
ane matable al | 1) Pt A

Motioe i hersby gren that the Natiensl Company Law Tribenal, Ahmedabad banch has
ardersd the commencement af 8 corporate Insolvency resalulion prooess of the: Byindla
Creations Pwi Lid. on 23.08.2025.

Thea credilors of Bylndia Creations Pt Lbd. are heraby called upan o subimit Thair claims
with prodl onoor Before 7072025 1o the interim resolution professional 81 the adeness
mertinned against enfry Mo, 10,

Tha timancial creditons shall subma thedr claims with proot by alectronic means anly, Al pther
Crg o O rs rmay SUHHmet Thie G laames with pecad |0 persan, by post or by alectonic mesns,

A financsl creditor befonging b o class, as listed against the entry Me. 12, shall Indicate s

L]
choice of authorised representatiee from among the three inspivenoy professionals listed
against entry Mo, 1310 ac as suthonsed representative of the class [soecify class] i Farm e n Ia n x re S S
Ch. = Mot Applicaile L

Submissian of false ar ritle sifing proods al claim shall s penaltis.

-

s For the Indian Intelligent.

) In thia matter of Byindia Greations Pyt Lid
Darte; 25.06.2028 Regn. No.: 181/ IPA-001/1P-P-01966, 20182020,/ 13004
Place: Junagadh Walidity of AFA; 30,06.2026

| arrive at a conclusion

— ur,..,::.., indianexpress.com \\\TheIndlanEXPRESS

——|OURNALISM OF COURAGE ——

SIS SR K .. & The Indian EXPRESS
For the Iredian Intedligpent ———HIENAL R OF CONIRAGE
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TOURISM CORPORATION OF GUJARAT LIMITED (TCGL)
(A Government of Gujarat undertaking)
Udyog Bhavan, Block No. 16, 4" Floor,
Sector - 11, Gandhinagar - 382 011
Website: https://www.gujarattourism.com

“*Information related to Homestay Policy — 2020¢
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To promote authentic cultural experiences through comfortable and

for tourists, the of Gujarat had
already introduced the Policy for Registration of Homestay Establishments ~
2020.

Individual

y can register underthis policy.
To know more aboutthe policy, Please visit:

hitps:// comy i
establishments.pdf

To apply for Homestay registration, visit:
ht i qujarat.go tay/l

f-homestay-

Commissioner of Tourism
Government of Gujarat.”
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“PUBLIC NOTICE”
"VASAVA

i) HREd

(Dsal3z vidl eilzdl)

NOTICE i E

[ mentioned SCHEDULE PROPERTY, who created martgage in respect of the said SCHEDULE PROPERTY |

the below

Buha Patel),

That the Present Owner had informed Non Receipt of Certaln Original Documents viz; (1) Original
Registration Receipt Dated 13/08/2010 of Sale Dead Reg. No. 1820 of 2010 executed in favour of “Sh.
Piyushkumar Popatlal Patel” by “X. Sh. Arvindbhai Nanjibhal Buha (Patel) & 2. Ghusabhai Nanjibhail

them or any ane else.

Ay Person or Persans, Soclety, Institution, Group, Trust etc. owing any RIght of Ownership or|

uch Rlghts or Claims, all withi

od of "SEVENY P

this Notice,

THE SCHDEDULE ABOVE REFERRED TO
{Detail description of the property)

Having Construction Of admeasuring §7.82 sq. mtrs., As Per Gram Panchayat Records Property No.
1166,

3s/c

Nanpura, Athwa Gate, Sut
Of: 481

Situsted in State : Gujarat, Distrct : Surat, Suls District, Taluka : Bardoli Moe - Village Baben bearing|
[Rovenue Survey/Block No.28/Paikee 2. A. Land Paikee.
Place : SURAT

7600 Mob: +91-58245 09367

Dated this 25th June, 2025

Dineshchandra S. Ahire

(Advocate & Notary)
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